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No. G-20018/02/2024-B&A

Government of India
Ministry of Law and Justice

Legislative Department
B&A Section

++++++

Shastri Bhawan New Delhi,

Dated, the 01 ;t May, 2024.

OFFICE MEMORANDUM

Subject: Third-party Audit Exercise for the year 2023-24 - reg.

The undersigned is directed to refer to OM No. F.No. R-22/5/2024-RTI dated
29th April, 2024 received from Ministry of Law and Justice, Department of Legal
Affairs on the subject mentioned above and to forward herewith the desired
information in respect of B&A Section under Ministry of Law and Justice for further
necessary action.

Encl: As above (Annexure I) %t„?'i
(Sunil Kumar Jain) \

Deputy Secretary (Fin)
Tel: - 23382792

Email: sunil.jain66@nic.in
To
Shri Jyoti Divya
DLA & CPIO
Department of Legal Affairs,
RTI Cell // K\
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No- G-2001 1/01/2024-B&A
Government of India

Ministry of Law & Justice
Legislative Department

B&A Section+++
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Office Memorandum
New Delhi, dated 19/03/2024

Subject:- Pan III of the Demands for Grants of the Ministry of Law and Justice for the F.Y. 2024-25,
Grant No. 65-Law and Justice, Conveying the Budgetary Allocations/Budget
Estimates.

The undersigned is directed to forwarded herewith a Statement showing unit-wise distribution
pad III of the Budget Estimates 2024-25 in respect of Major Heads 2014, 2015, 2020, 2052, 2070,
36011 4070 and 4075 etc. in respect of various constituents of the Ministry of Law and Justice which
have been approved by the Ministry of Finance for inclusion in Grant No. 65_Law and Justice (Voted)
for the F. Y. 2024-25 and are subject to the Vote of Parliament

2' The expenditure is to be regulated in a proportionate manner during the entire period of the

financial Year 2023-24 and allocatiF>ns maY be utilized judiciously with due fiscal prudence keeping in

view the Government instructions issued from time to time, on expenditure control and austerity
measures. y

3. It is stated that, the expenditure during April-August 2024 may be restricted to 5/12 of the
estlmated bUdgetaFY provision until the Demands for Grants for the whole financial year are voted by

the PaFliament and the related Appropriation Bill is assented to by the President. Tha expenditure
otherwise also is to be regulated in a proportionate manner during the vote on account period of the
F'Y- 2024-25 and allocations maY be utilized judiciously with due fiscal prudence keeping in view the
GoveFnment instructions issued from time to time, on expenditure control and austerity measures. No

request for augmentation of funds will be considered during the period, where expenditure is incurred
on a disproportionate basis or where there is deviation from the instructions of the Ministry of
Finance regarding regulation of expenditure/provisions of the GFRs' No expenditure is to be
lncuFred on anY “New Service” until the Demands for the wholeyear are voted by Parliam,e-ni
and the related Appropriation Bill is assented to by the President.

\3g:=X =;1=$

Bi##!

4- in respect of Grant No. 37 - Loans to Government Servants, the availability of fundst may be as

usual, got ascertained from B&A Section of this Department before sanctioning the same.

5. The bench-wise distribution of the Budget Provision in respect of Major Head 2020 relating to
income Tax Appellate Tribunal may be made by Registrar1 ITAT

Deputy Secretary (Fin.)
Phone: 011.23382792

Email: sunil.jain66@nic.in

Principal Accounts Office

New Delhi-1 10003

Ministry of Law and Justice,
Lok Nayak Bhawan, Khan Market,

To
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38. The Additional LC1 HdD (Ac]mi. II), LD

jS: In: S:S:t Eg: FEEI Kg::?dPi:::Tnbnt of Justice, Jaisatmer House, New Delhi,
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44. The Under Secretary (Admn.I) {LD).

45- The Under Secretary (Admn. iIi (Lb)
46- The Registrar, ITAT, New Dethi/&ur;lbai
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54- Litigation (Lower Courts) Section. Department of L';gal AffaiFs

??' :aY & Accounts OfFice (LD), ILI Building Bhagwan Das Road, New D elhi
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'B.udget Allocation for the F.Y. 2024-25

e
DEPARTMENT OF LEGAL AFFAIRS

;k

20526ecretariat General Services, 00.090-
Secretariat, 06-Department of Legal Affairs
mSedTM

B.E, 2024-25

01 - Salaries
05 - Rewards
R- Medical Treatment
07 - Allowances
08 - Leave Travel Concession
lg -ExpensesTTi;RM@;vem£=
12 - Forejgn Travel EgMa

FCMce Expenses
Tmltinq and Publication
18 - Rent for others
19 - Digital Equipment

21 - Materials and Supplies
24 - Fuel and Lubricants
m=rtisinq & Publici1

7 - Minor Civil andne tric Worksi-- Professional Services

C Repair and Maintenance
49 - Other Revenue Expenditure

Action Plan(SAP)(OE'
o

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Administration, 01.Secretariat, 01.20-
Department of Legal Affairs
Main Secretariat (Capital)

B.E. 2024-25

51 - Motor Vehicle
mi-clmand Equipment
71 - Information, Computer
Telecommunications (ICT) e,
74 - Furniture & Fixtures

filer Fixed Assets
Total - Main Secretariat (Capital)

uipment

r

t

P= •I = b:+=:+1:::
;}laS

(Figures in thousands)

E:+

:lily:giifi,i:-b

ii214000
T£310

5000
170000

3000
5350
6000
2500

70000
1200
1000
1500

100
3000

101

300.
6354.

400
50

250
557790

2000
4000

17000
3000
3000

29000

m8

1
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Bbudget Allocation for the F. Y. 2024-25

:e!+$:++:#};lg:#:

(Figures in thousands)

e
ALLOCATIONS IN

Other Expenditure B.E. 2024-25

31 - Grants-in-Jima.Mat
35 - Grants for Creation fain)
36 - Grants-iri-=aid£;Salaries

96.31 - Swacchta Action Plan (SAP) (GiA'
a

87800
0

102200
10000

200000

19.01 . India International Arbitration Centre
31 -Tr;;Tf;iFma me eTa

35 - Grants for Creation for Capitatm
36 - Grants-in-aid-Salaries
r
Centre

15000
10000
15000

40000

20.01 - Indian Law Institute

3137a-aim:
36 - Grants-in-aid-Sala=

Total - 20.01 - Indian Law Institure

5000
26800
31800

22 - Arbitration Counsel of India(ACI)
31 - Grants-in-aid-Ge:M
36 - Grants-in-aid-Salaries
o

2700
2300
5000

23 - Mediation Council of India(MCI)
31 - Grants-in-aid-General
36 - Grants-in-aid-Salaries

a ;I)

2700
2300
5000
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B.udget Allocation for the F.Y. 2024-25 (Figures in thousands)
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B}ldget Allocation for the F.Y. 2024-25

WHS
2052-Secretariat General Services1 00.090_

Secretariat, 06-Department of Legal Affairs B.E

01 - Salaries
05 - Rewards
06 - Medical Treatment
07 - Allowances
08 - Leave Travel de
09 - Trax
11 - Domestic Trave miR
13 - Office Expenses
14 - Rent, Rates and Taxes for Land and

Buildings
18 - Rent fo=;Fs
19 - Digjtal Equjpment

24 - Fuel and Lubi==I
28 - Profession-me
29 - Repair and M=a:i:ntenance

49 - Other Revenue Expenditure
13 - Swachhta Action Plan{SAP}(OE'Trtbai

:Hii; ;}}I+;}

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Administration, 01-Secretariat, 01.20-
Department of Legal Affairs

71 - Informaion, Computer
Telecommunications (iCT) equioment
74 - Furniture & Fixtures
77 - Other Fixed Assets
o

B.E. 2024-25

(Figures in thousands)

e

2024-25

20000
250

1000
17000

800
500

300
2500

2500
50
50
15

50
100

200
1000

:h+ 1 ••;
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500
500
200

1 200

47550
h::
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Bpdget Allocation for the F.Y. 2024-25 (Figures in thousands)

BRANCH SECRETARIAT BENGALURU
2052-Secretariat General Services, 00.090-

06-Department of Legal Affairs B.E. 2024-25
Branch Secretariat Bengaluru
01 - Salaries
05 - Rewards
06 - Medical Treatment
07 - Allowances
08 - Leave Travel Concession
09 - Training Expenses
11 - Domestic Travel Expenses
13 - Office Expenses
14 - Rent. Rates ancmim
Buildings
18 - Rent for=s-
19 - Djgjtal
28 - Professional Services
29 - Repair and Maintenance
49 - Other)
13 - Swachhta Action Plan(SAP)(OE'®g€€@@'n'galuru:
4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Administration, 01-Secretariat, 01.20.
Department of Legal Affairs
Branch Secretariat Bengaluru (Capital)
52 - MachinerY and Equipment

71 - Informalon, Computer
Telecommunications (ICT) equipment
74 - Furniture:- & Fixtures

77 - Other Fixed Assets
Total - Branch Secretariat Bengaluru
(Capital)

B.E. 2024.25

Grand Total - Branch Secretariat Bengaluru

11 000
100

4000
9000
1200
300
500

2000

1200
100
100
100
101

51

351

30101

50

800
100
100

1050

31150

5
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Ruciget Allocation for the F.Y. 2024-25

BRANCH SECRETARIAT KOLKATA

:, 06-Department of Legal Affairs IB.E. 2024-25
BranghS6ere iB:ri,.at iK'olkata
01 - Salaries
05 - Rewards
06 - Mec
07 - Allowances
08 - Leave Travel Concession
09 - Training Expenses
11 - Domestic Travel Expenses
13 - Office Expenses
14 - Rent, Rates and Taxes for Land and
Buildings
ment for others
19 - Djgjtal Equjpment
24 - Fuel and Lubricants
27 - Minor Civil and Electric Wroks
28 - Professional Services
29 - Repair and Maintenance

Rather Revenue Expendituren Ptar©m
Total - Branch Secretariat Kolkata

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and

Administration, 01-Secretariat, 01.20-
Department of Legal Affairs
Branch Secretariat Kolkata (Capital)

71 - Informaion, Computer
Telecommunications (ICT) equjpment
74 - Furniture & Fixtures

77 - Other Fixed Assetso

B.E. 2024-25

Grand Total - Branch Secretariat Kolkata

6

(Figures in thousands)

e

23000
200

1000
19000

1000
600

1400

5900

5300
100

500

100
200

T1

200

100

800
®5

ge#

1000
100
100

1200

60700
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B,udget Allocation for the F. Y. 2024-25

BRANCH SECRETARIAT CHENNAI
2052-Secretariat General Services, 00.090-
Secretariat, 06-Department of Legal Affairs
Branch Secretariat Chennai

B.E. 2024-25

01 - Salaries
05 - Rewards

FMedical Treatment
07 - Allowances

?iF:-LI;iT;tel Concession
09 - Training Expenses
TFm=;;tiiTravFETiEn
Tmffice Expenses
RTNiTRates a
Buildings
18 - Rent for others
19 - Digital Equipment
-nprJi[sgi8iibine M;;
) Tance
aBb-ee=BI;BAP)(OE-
Total - Branch Secretariat Chennai

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and

Administration, 01-Secretariat, 01 .20-

Department of Legal Affairs
Branch Secretariat Chennai (Capital)
52 - MachinerY and Equipment
71 - Informaion, Computer
Telecommunications (ICT) equjpment
L ure;
77 - Other Fixed Assets
o

B.E. 2024-25

}):.::;k#::}{g

Grand Total - Branch Secretariat Chennai

;•===V):E

-++

;iip +];b

(Figures in thousands)

12000
100
600

9500
10

10

10

5100

2000
00
00

FOO

bdo

100
300

31900

#gIg!!!
'-+$;•i

100

800
100

100
1100
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Rudget Allocation for the F.Y. 2024-25 (Figures in thousands>

+

PAYAND ACCOUNTS OFFICE (DEPARTMENT OF
LEGAL AFFAIRS

Secretariat, 06-Department of Legal Affairs 1 B.E. 2024-25
Pay and Accounts Office (Depa*rtnt. of
Legal Affairs)
01 - gaidg
05 - Rewards
06 - Medical Treatment
07 - Allowances
QF- L=r
09 - Training Expenses
Ti-:-[58Mstic Travel Expenses
13 - Office Expenses
28 - Professional Services
13 - Swachhta Action Plan(SAP
Total - Pay and Accounts Office
(Department of Legal Affairs)

1550
15
70

1200.

500
400
900
850
100
250'OE'

31350

Pay and Accounts Office (Department of
Legal Affairs) - (Capital)
71 - Informaion, Computer
Telecommunications flCTI eauiDment

T:m & Fixtures
77 - Other Fixed Assets
Total - Pay and Accounts Office
(Department of Legal Affairs) - (Capital)

200
100

100

400

Grand Total - Pay and Accounts Office
(Department of Legal Affairs) 31750

8



'Qudget Allocation for the F.Y. 2024'25 (FIgures in thousands)

VF

{++ll
FrI

LEGISLATIVE DEPARTMENT
e
Secretariat, 07-Legislative Department B.E.
Main Secretariat
01 - Salaries
05 - Rewards
06 - Medical Treatment
07 - Allowances
-mTeaTe Travel Concession
mining Expenses
V

12 - Foreign Travel Expenses
3 - Office

Fmnq an(i

i-Tent for a=
mltat Eq u-GWent

T Materials and Supplies
FFuel and Lubricants
26 - Advertising & Publici1
n=Civil and Electric Wroks
28 - Professional Services

ST---Repair and Maintenance
49 - Other Revenue E-kpenditure
13 - Swachhta Action Plan(SAP
a

Expenses

'OE:

s
General Services, 00.001-Direction and
Administration, 01-Secretariat, 01 .21-

B.E. 2024-25Legislative Department

Main Secretariatlb§al)
51 - Motor Vehicle
52 - Machinery and Equipment
71 -lnformaion, Computer
Telecommunications (ICT:

74 - Furniture & Fixtures
77 - Other Fixed Assets

e

Grand Total - Main Secretariat

2024-25

11 5000
1500
4900

90000
2200
Bblml
1000

20000
5000
2000
1650

500

1000
)0

200

27000
3000
1000

3000
283950

bi 1:IFi::#

1000
1000

2500
1000

500
6000

289950

9



Budget Allocation for the F.y. 2024_25
in thousands)

Sir?${i
rifi:::+=;;#;it:

R
2052-Secretariat m
Secretariat, 07-Legislative Department B.E.
P >
01 - Salaries
05 - Rewards

Q6 - Medical Treatment
07 - Allowances

W - Leave Travel
09 - Training Expenses
U Domestic–fra
13 - Office Expenses'
14 - Rent, Rat;–a=i-%REFGMii

Buildings
%TReiTi;FaT1iii
19 - Digital Equipment
28 - Professiona: Services
29 - Repair and Maintenance

o !,nts oRci

General Services, OO.OOl-Direction and

Administrgtion, 01-Secretariat1 Q1 .21_
Legislative Department

ts Office (Capital)
51 - Motor Vehicle

71 -lnformaion, Computer
Telecornmunications (ICT) equjpment
74 - Furnitur.&gFi;are;
77 - Other Fixed AssetsMaTWnmmDfmqW

B.E. 2024-25

10

2024-25

7000
200
600

m6

500
200

1000
3000

!!? i:

:#iI+$#aFl’

;IiI

15000
200
500
900
500
a5

36100

!!I;#!!i!!

i::g:

---:--f
iII!

'f
ii

?1

!!!i!

::I

100

500
R3

0-

37000
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(Figures in thousands)
Rudget Allocation for the F.Y. 2024-25

PAY AND ACCOUNTS OFFICE (LEGISLATIVE
DEPARTMENT)

2052_Secretariat General Services, 00.090-

07-Legislative Department
s

LB.E. 2024-25

Department)
01 - Sala,rI&
-05 - Rewards
Td–- Medical Treatment
fXitowancQs
MTa; Travel Concessiorl
®:frainind Expenses
11 - Domestic Travel Expenses

IB–:7Rice Expense#
e venue Expenditure
a-Swachhta Action Plan(SAP)(OE:
c

(Legislative Department)

500
350

300
T5

To
.4.o.Q

28500

1

General Services, 00.001-Direction and

Administration, 018ecretariat, 01.21-
Legislative Department
c egislative
Department) (Capital)
52 - Machinery and Equipment
71 - Informaion, Computer
Telecommunications (ICT) equipment
7nurniture & Fixtures
c

(Legislative Department) (Capital)

B.E. 2024-25

no

500
100

700

L

(Legislative Department) 29200
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Budget Allocation for the F.Y. 2024-25 (Figures in thousands)
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Budget Allocation for the F.Y. 2024-25

•

(Figures in thousands)

C BILITY OF

HOLDING SIMULTANEOUS ELECTIONS TO THE

HOUSE OF PEOPLE (LOK SABHA) AND STATE
r
Secretariat, 07-Legislative Department
High Level Committee on feasib,ility qf)
Holding simultaneous elections to the
House of People (Lok Sabha) and State

Legislative Assemblies (HLC)
n Domestic Travel Expenses
nMc=xpenses
mMfor others
19 - Digital Equipment

R- Professional Services

29 - Repair and Maintenance
MiILer Revenue , EMn'diture

B .E. 2024-25

It;}:j 00 1

30

00 g;;};;}}{;Tl;

00
100

100
100

Total - High Level Committee on feasibility
of Holding simultaneous elections to the
House of People (Lok Sabha) and State

Legislative Assemblies (HLC)
700

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Administration, 01-Secretariat, 01.21-
Legislative Department

High Level Committee on feasibilitY of
Holding simultaneous elections to the
House of People (Lok Sabha) and State

Legislative Assemblies (HLC) (Capital)
71 - Informaion, Computer
Telecommunications (ICT} equipment

B.E. 2024-25

TH!l!!!!!iii

100

Total . High Level Committee on feasibility
of Holding simultaneous elections to the
House of People (Lok Sabha) and State

Legislative Assemblies (HLC) (Capital) 100

Grand Total - High Level Committee on
feasibility of Holding simultaneous
elections to the House of People (Lok

Sabha) and State Legislative Assemblies
(HLC) 800

13
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Qudget Allocation for the F.Y. 2024-25

iHg:; ;i):ig:i::i::# !:;B: rHi ?i?r:ifi: DEPARTMENT OF JUSTICE
itIT!i

2052-Secretariat General Services, 00.090-
Secretariat, 08 - Department of Justice
Department of Justice

IB.E.

01 - Salaries
05 - Rewards
06 - Medical Treatment
07 - Allowances
08 - Leave Travel Concession
09 - Training Expenses
11 - Domest iM:Get Expenses
12 - For, Travel Expenses
13 - Office Expenses
nTeRRates and Taxia
Builiinas
IT:FFinia
18 - Rent for ott;
19 - Digital Equipment
21 - Materials and Supplies
-gI i Lubricants
26 - Advertising & Publici-

27 - Minor Civil and Electric Works
128 - Professi'o,naI Services
29 - Repair and Maintenance
31 - Grants-in-aid-General
49 - Other Revenue Expenditure
13 - Swachhta Action Plan(SAP'
o

OE:

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Administration, 01.Secretariat, 01 .22-
Department of Justice B.E. 2024-25

Department of Justice (Capital)
51 - Motor Vehicle
52 - Machinery and Equjpment
71 - Information, Computer
Telecommunications (ICT) equjpment
72 - Building and Structures
74 - Furnitur1

77 - Other Fixed Assets

Grand Total - Department of Justice

(Figures in thousands)

;##;;g#::{
fi!:\ Tj;:

6

2024-25

51000
600

2500
38000

2000
1300
2500
1000

20000

100
100

6000
3000

10

700
200

5000
20000

3500
30000

1000
5000

193600

};ii+1:+ & ;;=:• \4; 1++

2000
2500

2000
1000
1500

100
9100

202700

14



Budget Allocation for the F. Y. 2024-25 (Figures in thousands)

#:I

$

& === OFFICIAL LANGUAGES WING
r

It, 04 - Official Languages Wing B.E.2024-25
Official Languages Wing

iIi.
-g &Iii

i:

iT!!!!:

m-gataries
e

e
07 - Allowances
08 - Leave Travel Concession
Rx
m=tic nb:@f Expenses
UKice Expenses
mlates and Taxes for Land and

Buitdinl
- Prir\tina afi;i#@8FF

=-en for others
Fa guipment

T:©aterials and Supplies
- Fuel and Lubricants
:Xi=a;niF©idi
-mr essional Services
m);Mnd Maintenancen3rar

34 - Scholarships
49 - Other Revenue ExpendIture
13 - Swachhta Action Plan(SAP)(OE:
L

S

1300

'':+

i:#b4

6000
9000

1700

1200
1 50350

;b:488$}:la

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Adrninistration, 01-Secretariat, 01 .19-
Official Languages Wing

51 - Motor Vehic te
52 - Machinery and Equipment
71 - Information, Computer

Telecommunications (ICT) equi
74 - Furniture & Fixtures
77 - Other Fixed Assets

Wi . ' ( .'?>U

B.E. 2024-25

1000
500

1000
300

100
2900

lament

153250

It
h;, *;{; i&I
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qudget Allocation for the F.Y. 2024-25
;=+q

NATIONAL LEGAL SERVICES AUY
2014 - Administration of Justice, 00.119 -
Legal Aid Services I B.E. 2024-25
01 - National Legal Services Authority

Total - 01 - National Legal Services

Authority 1 2000000

2052-Secretariat General Services, 00.090-
Secretariat, 42 - National Legal Services
Authority B.E. 2024-25
National Legal Services Authority (NALSA)
01 - Salar'ie-g

05 - Rewards
06 - Medical Treatment
07 - Allowances
Ram;gTibF:C;on'cession
09 - Training Expenses
11 - Domestic Tri)
12 - Forejgn Travel Expenses
13 - Office Expenses
14 - Rent, Rates and Taxes for Land and
Buildings
16 - Printing and Publication
18 - Rent for others
BMa Equjpment
21 - Materials and SuppIIes
24 - Fuel and Lubricants
26 - Advertising & Publici1
27 - Minor Civil and Electric Wroks
28 - Professional Services
29 - ReDair and Maintenance
49 - Other Revenue Expenditure
13 - Swachhta Action Plan(SAP)(OE:
Total - National Legal Services Authority
(NALSA)

===
4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and

Administration, 01-Secretariat, 01.23-
National Legal Services Authority (NALSA)
National Legal Services Authority (NALSA)
(Capital)
51 - Motor Vehicle
52 - MachinerY and Equipment
71 -lnformaion, Computer
Telecommunications (ICT) el
HL =& Fixtures

77 - Other Fixed Assets
Total . National Legal Services Authority
(NALSA) (Capital)

It

B.E. 2024-25

Grand Total - National Legal Services
Authority (NALSA)

(Figures in thousands)

eii:It!lg!;i:+=$

;i) i?t

19000
200
;00

15000
r () ()

500
5000
1000

12000

100
500

1000
500
500

1000
1000
1000

4000
1000
100
800

65400

#i

1000
100

1000
100
100

2300

C

2067700

}::i



Budget Allocation for the F.Y. 2024-25 (Figures in thousands)

al ;;!:•ij;;?;i}{g ; }!!!!! i#{@t ig@B
SUPREME COURT LEGAL SERVICE

2052-Secretariat General Services, 00.090-
Secretariat, 47 - Supreme Court Legal
Service Committee

r
01 - Salaries
05 - Rewards
16 - Medical Treatment
17 - Allowances
aave Travel Concession
9 - Training Expenses

11 - Domestic Travel Expenses
mffice Expensesme iron
m)Ma -Equipment
materiats and Sup-p-II,e.s;

L m ants
mrtisinq & Publicit
mmviI and Electric Wroks
mrJf;;sional Services
29 - Repair and Maintenance
49 - Other Rever)
I-ii--:im Action Plan(SAP)(OE
Total - Supreme Court Legal Service
Cornmittee

COMMITTEE

IB.E. 2024-25

7900
200
200

6000
500
500
100

100
100

100

400

27000

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Administration, 01-Secretariat, 01 .24-
Supreme Court Legal Service Committee
Supreme Court Legal Service Committee
(Capital)
51 - Motor Vehicle

52 - MachinerY and Equipment
71 - Informaion, Computer

Telecommunications (ICT) equipment
74 - Furniture & Fixtures
77 - Other Fixed Assets

Total - Supreme Court Legal Service
Committee (Capital)

B.E. 2024-25

100

100

100

100
100

500

r
Committee 27500

17



Qudget Allocation for the F.Y. 2024-25 (Figures in thousands)

UNIFIED LITIGATION AGENCY

2052-Secretariat General Services, 00.092-

Other Offices, 01 - Unified Litigation Agency B.E. 2024-25
a

k)1 - Salaries
05 - Rewards
06 - Medical Treatment
mlowances
F Leave Travel Concession
09 - Training -Expenses

11 - Domestic Travel Expd'ises
FORce Expenses
14 - Rent, Rates and Taxes for Land and
Buildings
18 - Rent for others
19 - Digital Equipment
21 - Mataats and Supplies
24 - Fuel and Lubricants
27 - Minor Civil and Electric Wroks
28 - Professional Services
m) m'i'ntenance
R-eIther Revenue jnditure
13 - Swachhta Action Plan(SAP)(OE:
tiGFmITB®@'dhAB+1:cgI:

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and

Administration, 03.Other Offices, 03.05-
Unified Litigation Agency B.E. 2024-25

Unified Litigation Agency (Capital)
[Motor Vehicle
52 - Machinery and Equipment
71 - Inforrnaion, Computer
Telecommunications (ICT) equipment
74 - Furniture & Fixtures

77 - Other Fixed Assets

I

41000
1000
2000

33000
1000
1050
400

6000

12000
1000
600
100

100
0

2000
2000

300

3000
106550

1000
1000

1500
500

500
4500

111050

18
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Qudget Allocation for the F.Y. 2024-25

&WN AL MISSION FOR JUST-lv€bE,Lt@@@:B
LEGAL REFORMS

Other Offices, 05 - National Mission for
Justice Delivery and Legal Reforms

F::

b8

IB.E. 2024-25
National Mission for Justice Delivery and
Legal Reforrns
01 - SalarieS:
05 - Rewards
06 - Medical Treatment

-efT-iR-iiiLances
08 - Leave Travel Concession
I Expenses
1 - Dorrtestic Travel Expenses
r Travel Expenses
3 - Office Expenses

m-Ii;tes and Taxes for Land and
Buildings
16 - Printing and Publication
18 - Rent for abi
19 - Digjtal Equipment

IT-:materiats and Supplies
24 - Fuel and Lubricants
26 - Advertising & Publici'

1

FProfessionat Services

29 - Repair and Maintenance
49 - Other Revenue ;Mnditure
13 - Swachhta Action Plan(SAP)(OE
Total - National Mission for Justice,
Delivery and Legal Reforms

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Adrninistration, 03-Other Offices, 03.06.
National Mission for Justice Delivery and
Legal Reforms B.E. 2024-25

National Mission for Justice Delivery and
Legal Reforms (Capital)
o

52 - Machinery and;SnputeT
Telecommunications (ICT) equipment
L Ire & Fixtures
n=Fixed Assets
Total - National Mission for Justice
Delivery and Legal Reforms (Capital)

a
Delivery and Legal Reforms

(Figures in thousands)

5500
1()

10

3200
10

;0
100
100
800

1

100
100
100
100
100
100
100
100

3960
100
100
500

15610

100

100

100

100
100

500

16110

19



Qudget Allocation for the F.Y. 2024-25 (Figures in thousands)

ELECTIONS

201 5-Elections, 00.102 - Electoral Officers
01 - Reimbursements to State/Union Territory
Govts
28 - Professional Services

B.E. 2024-25

2015-Elections, 00.103 - Preparation and
Printing of Electoral Rolls
01 - Reimbursements to State/Union Territory
Govts.
28 - Professional Services

B.E. 2024-25

2015-Elections, 00.104 - Charges for

conduct of Election for Lok Sabha and
State/Union Territory Legislative
Assemblies when held Simultaneously
01 - Reirnbursements to State/Union Territory
Govts.
28 - Professional Services

B.E. 2024-25

2015 - Elections, 00.105 - Charges for
conduct of election to Parliament B.E. 2024-25

01 - Expenditure on elections to Parliament
28 - Professional Services

2015 - Elections, 00.105 - Charges for
conduct of election to Parliament B.E. 2024-25

02 - Expenditure in Union Territories without
Legjslatures
01 - Salaries
Andaman & Nicobar Islands
Dadra & Naqar Haveli and Daman & Diu
Chandjqarh
Lakshwam
Jammu & Kashmir
Leh Ladakh
Total - 01 - Salaries

07 - Allowances
Andaman & Nicobar Islands
Dadra & Naqar Haveli and Daman & Diu

Chandjqarh
faihwm
Jammu & Kashmir

Leh Ladakh
Total - 07 - Allowances

28 - Professional Services
Andaman & Nicobar Islands
Dadra & Naqar Haveli and Daman & Diu

Chandjgarh
Lakshwadee1
Jammu & Kashmir

Leh Ladakh
o

:

3659300

6252000

10000000

800

2000

3000
5000
2500
1000
1000

14500

3000
5000
3500
2000
2000
2000

17500
\

14850
14300
15400
6050

12650
23650

86900

20



Qudget Allocation for the F.Y. 2024-25 (Figures in thousands)

e
Territories without Legislatures
AndaFnan & Nicobar Islands

Dadra & Nagar Haveli and Daman & DiLI

IB.E. 2024-25

19850
22300
23900
10550
15650
26650

Lakshwadee1T;= & Kashmir

Leh Ladakh
Total . 02 - Expenditure in Union Territories
without Legislatures 118900

Total Minor Head - 00.105 - Charges for
conduct of election to Parliament 119700

2015 - Elections, 00.108 - Issue of Photo
Identity Cards to Voters
01 - Reimbursements to State/Union Territory
Govts
28 - ProfessIonal Services

B.E. 2024-25

4048100

Total - Minor Head - 00.108 - Issue of Photo
Identity Cards to Voters 4048100

2015 - Elections, oo.800 - Other Expenditure IB.E. 2024-25
01 - Expenditure on Electronic Voting
Machines
s

02 - Expenditure on Presidential/Vice-
Presidential Elections
28 - Professional Services 1000

Total - Minor Head - 00.800 - Other
Expenditure 102900

241 82000Total - Major head 2015 - Elections

EVMs FOR ELECTION COMMISSION
4070 - Capital Outlay on Other
Administrative Services, 00.101 - Election,
01 - EVMs for Election Commission IB.E. 2024-25
sml F-–T–lim
o

Grand Total - Elections 24428500
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Budget Allocation for the F.Y. 2024-25 (Figures in thousands)

INCOME TAX APPELLATE TRIBUNAL
2020 - Collection of Taxes on Income and
Expenditure, 00.001 - Direction and

Administration 05 - Income Tax Appellate
Tribunal B.E. 2024-25
Income Tax Appellate Tribunal

01 - Salaries
05 - Rewards
06 - Medical Treatment

07 - AllowancesMm Travel Conc=i
09 - Training Expenses
11 - Domesti;Travel Expenses
7:nc avel Expenses
13 - Office Expenses
Q:m Rates and T=FLm
Buildings

Td-:-F'hFa
18 - Rent for others

19 - Digjtal Equipment

21 - Materials and Supplies
t mI bricants
26 - Advertising & Publicit'
27 - Minor Civil and Electric Wroks
28 - Professional Services
29 - Repair and Maintenance
49 - C)th)

n Plan(SAP)(OE'
Total - 05 - Income Tax Appellate Tribunal

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and
Administration, 02-Attached Offices, 02.09-
Income Tax Appellate Tribunal
51 - Motor Vehicle
52 - Machinery and Equipment
71 -lnformaion, Computer
Telecommunications (ICT) equipment
74 - Furniture & Fixtures
77 - Other Fixed Assets

Total - Income Tax Appellate Tribunal

B.E. 2024.25

(Capital)
;i?{##{:{##Tg

4070-Capital Outlay on Other
Administrative Services, 00.001 - Direction
& Administration, 04 - Acquisition of Land
and Construction of Buildings for Income
Tax Appellate Tribunal
72 - Building and Structures
Total - Acquisition of Land and
Construction of Buildings for Income Tax
Appellate Tribunal

B .E. 2024-25
469000

Grand Total - Income Tax Appellate Tribunal

6

535000
3500

16500
406000

11 000
13400
15000

100
81000

80000
200

6000
1500
100

5000
100

7500
12000

1500

2200
10000

1207600

3000
1000

13000
3000
1000

21000

469000

1697600
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Qudget Allocation for the F.Y. 2024-25 (Figures in thousands)

\\
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Budget Allocation for the F.Y. 2024-25 iii!!14:::IiiIiI;I (Figures in thousands)

H : [\;;}::
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}}iBSi

LAW COMMISSION
2070 - Other Administrative Services,
00.105 - Special Commission of Inquiry, 01

Law Commission
W

B.E. 2024-25

n-Sataries
05 - Rewards
n--Medicat Treatment
07 - Allowancesa---:e el Concession

09 - Training Expenses
11 - Domesti-fFavel Expenses
rmRxpensesaTaFibm
14 - Rent, Rates and Taxes foiILand and
Buildings
18 - Rent for others
m Digital

21 - Materials and Supplies
i - Fuel and Lubricants
-7 - Minor Civil and Electric Works
,8 - Professional Services
:9 - Repair and Maintenance
,9 - Other Revenue Expenditure
tion Plan,(SAP)(OE:
'otal - Law Commission

t

4075-Capital Outlay on Miscellaneous
General Services, 00.001-Direction and

I Administration, 02-Attached Offices, 02.10-
B.E. 2024-25Law Commission

a

51 - Motor Vehicle
52 - Machinery and Equipment
71 - Information, Computer
Telecommunications (ICT) equi
74 - Furniture & Fixtures
77 - Other Fixed Assets
Total - Law Commissioh (Capi}§li£

ment

{i
36000

700
27000

500

100

50
1500

30000
1000
500
100
500
500

9000
1000
500

1000
126100

1000

500

2000
1000

200
4700

o 130800
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#ludget Allocation for the F'Y' 2024-25

VIDHI SAHITYA PRAKASHAN
1

00.800 - Other Expenditure, 01 . Vidhi
Prakashan B.E.

f=Bries
65 - Rewards

b6 - Medical TreatmentR
esslor}

F9 - Trainin!
IS1-

12 -
13-
16 -
18-
19 -
21 -
:4 -

}enses

}ffice
'rintinq and Publication

mr for others
'igital E' iibh'iff:

and–G
'uel and LubrIcants

>lies

mMc Wi;
X- Repair and Math-tenance
> ure
13 - Swachhta Action Plan(WWan
I

General Servic,es1 00.001-Direction and
Administration, 02-Attached Officesl 02-11-

Vidhi Sahitya Prakashan
)

51 - Motor Vehicke
a–aachinery and Equ@ng1&
71 - Information, Computer
Telecommunications (ICT) equipment
X

(

B.E. 2024-25

(Figures in thousands)

2024-25

33000
60

2001

2801
1 C) I

8:

600

a
7050
8000

’00
1000
100
100
200

aT:)

W

!?!i

:#;ii

SBS

;:i?g

1001
100(

T5

add
86700

550

1000
500
500

2650

m3 i}{;•::
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Budget Allocation for the F.Y. 2024_25 (Figures in thousaa} -i
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f. FInes Jalloce fed under Women’s Welfare Head (2235.02.103.82.oo.49) have been

bTJT;TI :J:I: FsF{X£F!! : 1:< !::C}} :Irl;it? !! 1:9:a: I:i e!!:be::isi rd oi !:rd :nedn tJ : ? tj= t i beg

iii:
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' pudget Allocation for the F.Y. 2024-25

8
r of Law and J

r
DEPARTMENT OF LEGAL AFFAIRS (Main
Secretriat:
National Judicial Acadern\
In;did International Arbitr;tion Centre
Indian Law -1-iMii
Arbitration Council of India(ACI'
Medjation Council of India(MCI'
PAYMENT TO LEGAL ADVISERS AND
COUNSELS
Branch Secretariat Mumbai
Branch Secretariat Benin
Branch Secretariat Kolkata
Branch Secretariat Chennai
Pay and Accounts Office (Department of Lea-
Affairs:
Legislative Department (Main S1

Principal Account?dace-
Pay and Accounts Office (Legislative
Department:

Pay and Accounts Office (Electoral Offices]
High Level Committee on feasibility of Holding

simultaneous elections to the House of People
(Lok Sabha) and State Legislative Assemblies
HLC
[ST;Ram-gTc;

Official Languages Win c

National Legal Sealis AuthomKX
Supreme Court Legal Service Committee
Unified Litima n Aa;i&
National Mission for Justice Delivery and Lega1
Reforms
Elections
Income Tax Appellate Tribunal

CADRE OFFICERS
Law Commission
Vidhi Sahitya Prakashan
Women's Welfare
Compensation to the Victims m
Farnalies on account of accidents, injury or
death at Public Places
Scheme (DoJ'motat)

lstice
B

586790
200000

40000
A3

m5

m5

705600
47550
31150

m6

n3

31750
289950
rOOD

29200
1950

800

202700
153250

2067700
275001

T1

16110
24428500

1697600

400
130800
89350

900

100
25480000
56543200

(Figures in thousands)

FPage No.

12
2
2
2
2

3
4
5
6
7

8
9

10

11
12

13
14
15
16
17
18

19

22

23
24
25
26

26

t
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